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THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLIK- 
ARJUN): (a) No.

(b) Does not arise.

(c) No.

Fresh efforts made to settle Irau-Iraq 
dispute

454. SWAMI INDERVESH:
SHRl RAJESH KUMAR SINGH: 
SHRI RAM VILAS PASWAN:

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state:

(a) whether Government have made 
any fr^sh efforts/proposals/formula to 
bring peace and cease fire between 
Iraq-Iran; and

(b) if so, the details thereof?

THE MINISTER OF LAW. JUSTICE 
AND COMPANY AFFAIRS (SHRI 
P. SHIV SHANKAR): (a) and (b). The 
Government of India are continuing 

their efforts towards bringing about a 
peaceful settlement of the Iraq-Iran 
conflict. For this purpose India has 
been in touch with the Government of 
Iraq and- Iran as well as those of other 
Non-Aligned countries.

While expressing its profound regret 
at the continuation of the conflict, the 
recently concluded Non-Aligned For-
eign Ministers’ Conference has asked 
the Foreign Ministers of Cuba, India, 
Zambia and the Head of the Political 
Department of the PLO to exert all 
possible efforts in order to contribute 
to the implementation of the principles 
of the Movement of Non-Aligned coun-
tries as outlined in para 26 of the final 
Declaration of the Delhi Conference 
(Copy attached). The Indian Delega-
tion was amongst those which played 
an active part in securing agreement in 
this respect.

PARAGRAPH 26

While expressing its profound regret 
at the five months old Iraq-Iran waf

and at the damages to lives and pro-
perties it has caused to the two na-
tions, as well as the threat it poses to 
the Non-Aligned Movement, the Con-
ference reiterated and emphasized the 
principles of the Movement of Non-
Aligned Countries that no State should 
acquire or occupy territories by the 
use of force, and whatever territories 
have been acquired in this way should 
be returned, that no act of aggression 
should be committed against any state, 
that the territorial integrity and the 
sovereignity of all States should be res-
pected, that no State should try to 
interfere or intervene in the internal 
affairs of other States, that all differ-
ences or claims which may exist bet-
ween States should be settled by peace-
ful means with a view that peaceful 
relations should prevail among member 
States. The Conference asked the 
Foreign Ministers of Cuba, India, 
Zambia and the Head of the Political 
Department of the PLO to exert all 
possible efforts in order to contribute 
to the implementation of the afore-
mentioned principles.
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